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NatiouaI Instrument Project, Dorgapor 

*960. SHRI JYOTIRMOY BASU: 
Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to state: 

(a) the capital investment upto-date in 
the National Instrument Project at Durga-
pur ; 

(b) whether the working result of this 
project is satisfactory ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) An amount of Rs. 4091akhs 
has been invested in the Ophthalmic Glass 
Project, Durgapur of the National Instru-
ments Ltd. Calcutta. 

(b) and (c). The plant has recently com-
menced production and has produced lenses 
valued at Rs. 57,000/-. It is too early to 
assess the working results of this project. 

Divorces 

5533 SHRI BABURAO PATEL : 
Will the Minister of LAW AND SOCIAL 
WELFARE be pleased to state: 

(a) the number of divorces filed and 
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the number graoted annually during the last 
three years in India, religion-State-wise ; 

(b) usual reason for divorce; 

(c) the annual statistics of divorce for 
Delhi during the last three years ; 

(d) whether it is a fact that divorce 
sui Is are being filed more by men than by 
women and if so, reasons therefor: and 

(e) whether in view Of the fact that 
many couples are rushing to divorce, 
Government will consider tightening up 
of divorce laws? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(SHRI M. YUNUS SALEEM) : (a) to (e). 
The information is being collected. 

Action taken on Sarkor Committee Report 

5534. SHRI BABURAO PATEL: 
Will the Minister of STEEL AND HEAVY 
ENGINEERING be pleased to state: 

(a) the names, designations of officials 
about whom the Sarkar Committee on Steel 
had adversely reported with details of the 
action taken against each ; 

(b) The details of action taken against 
MIs. Aminchand Pyarelal & Co. ; and 

(c) if not, reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI K. C. PANT) : 
(a) The following are the officers against 
whom the Sulcar Committee had made 
adverse observations : 

Secretary, Department of Iron and Steel. 
Iron & Steel Controller. 
Deputy Secretary, Department of Iron & 
Steel. 
Under Secretary, DeP.lCtment of Iron & 
Steel. 
Deputy Iron & Steel Controller. 
Deputy Iron & Steel Controller. 




